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Al'enu for Creation of Blae 

6«2. SHRI PIUS TIRKEY 
SHRI M .. K. SATHIY NDRAN : 

Will the Minister of INAN E be 
pie ed . to state : 

(a) whether it a ' fact that the 
Wanchoo ommittee whieh went into the 
ramification of blae money ha pointed 
out 15 avenue for the reation of b1a 'k 
money; 

b) if 0 what are th se J 5 avenue 
and 

(c) what mea lire ' are taken to he "-
t he black money in the context of the 
proposal sugge ted by the Wanchoo 

ommittee? 

THE MINIST R TAT 
MJ 1 TRY OF INA 

IN THE 
(SHRI 
to (c) 
of the 

PATTABHl RAMA RAO): (a) 
A statement i laid on the Table 
House. [P1a ed in Library. 
LT- 6349j83J. 

Wage rcvie\ of employee or" I.A. and A.T. 

6443. HRl PIUS TIRK Y : Will 
the Mini fer of OURI M AND 1 VIL 
A VIA TIO be pJea ed to tate: 

(a) whether it i a fact that wag 
reView for the empl yce ' of Indian Airline 
nd Air India i due ince Mar h 19 1 : and 

b if 0, the rea on 
att r p odin lill date? 

for eping th 

' TH MINISTER ' STA 0 TH 
MINIST Y 0 TOU 'ISM AND CIVIL 
VI~TIO (SHRI KHURSHE D A AM 
HAN) : a) and (h) Tbe Ja t wage ottJement 
ith the employees of Indian Airline nd 

Air India expired on 30.9.19 1. The 
Managements of Indian Airline' and Air 
India are conducting neiotiations with the 
variou Union / As oei tion in order t 
arrive at amicable agreement soon as 
po ible. 

Exten ion of Vayudoot eniee to Jalpai& ri, 
Cooeb Bebar and Ganetok 

6444. SHRI PIUS TIRKEY : ' Will the 
Minister of TOURISM AND IVI 
A VI A nON be pJea ed to tate: 

(a) whether it is a fact that the 
Mini try i considering the cxten ion of 
Vayudoot ervices to Jalpaiguri Cooch 
Behar and Gangtok in the near future; 

(b) if 0, by what time it will start 
it ervice ' to the e pJace ; 

(c) jf n t the rea on thereof; and 

(d) i it a fact til t thi de i ion ha 
been taken a year ago and has not yet been 
implemented' if 0, the rca on for del' y ? 

TH MINIST R 0 " STAT 0 H 
MINI TRY TOURI M AND IVJL 
AV]ATION ( HRI KHURSH ED ALAM 

HAN): (a) to (d) ubject to development 
of infrastructural radii tie and economi 
viability of operation , Vayudoot intend to 
xtcnd it ervices to ooch Behar nd 

Gangtok. However, no definite date of 
ommencing the e ervice can be given at 

thi stag. here i ' n plan t airlink 
Jalpaiguri. It may, however be added that 

perationaI viability wiJI b th ic con i-
Ller tion for e pen i n of V yud l ervi e . 

etting up of Fourth Pay ommi ion 

6445. HRI MOHA 
Will the Minis ter or INA 
to tat . 

(a) heth r it i ' fact that 
ment have d lar d t • t up 

d 

ovem-
ourtb Pay 




